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C.A. No. 04/ALD/2018

Sri Bipin Kushwaha proxy for representative of petitioner Ms. Shruti
Srivastava,PCS. Sri Pradip Singh Sisodia, learned CGSC representing the
ROC Kanpur.

In the present matter, the report of the ROC is still awaited.

Hence, further time is granted.

The matter to be listed on 15" March, 2018.
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Date: 15/02/2018 H.P. Chaturvedm,.
Iyped by Member(Judicial)
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